o Writton Answers KARTIKA 28, 1081 (SAKA)

Impert of Dummer Batw

’.{M f. C. Samants:
'\ Bbxi Sabedlh Hansda:

Will the Minister of Commerce and
Industry be pleased to state;

(a) what 15 the yearly consumption
of Damodar Batu (Dhupresin) n the
country;

(b) how much han been imported
duning the last three years (year-
wise);

(c) whether the nternal resources
have been fully tapped,

(d) how much is available from
the Andaman and Nicobar Islands;

(e) whether the import licence for
Gum Arabic has been tagged together
with Dammer Batu Licence; and

(1) it so, whether in thus process
indigenous Dammer Batu 13 facing a
crisis?

The Minister of Comamerce (Shri
Kanungo): (a), (¢c) and (d), Precise
mnformati~~ 13 not available

(b) Da:- - or Batu (Dhupresin) 1s not
specificall) 0wn in the Indian Trade
Clhassification  Import of resin batu
during 1957, 1058 and 1959 (January—
July) has been ag follows —

Yeoar Quantity Valye
(in cwis.) in ‘oco’ of Rs.
198 32,013 1,481
199 ] Tom
Jeauary.July) ’

(e) Since April—September, 1939
licensing period, Dammer Batu is
shown under a separate item vide
S, No, 40(a) m Part IV of the Import
Trade Control Schadule.

() Doas not arise in view of the
aswar to past (e) abave.
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Remodeiling of Tohar Village (Defhf)

2. Shri Valvi: Will the Mnigter
of Relabilitation and Minerity Aftafrs
be pleased to state: Y

(a) whether it 18 a fact thay the
work of remodelling of Tehar Viliage
on Najafgarh Road 1r Delhi hog been
started; and

(b) what will be the cost of this re-
modelling?

The Deputy Minister of Rehabilits-
tion (Shri P. 8. Naskar): (a) The
Delhi Development Authority is do.ng
that work We are informed that
engineering survey and detajled egti~
mates etc have been compieted by
that Authority and the actual deve-
lopment work will now be started.

(b) About Rs 770 lakhs

Fertiliser Plant at Botabay

28. Shri Baswmatri: Wil the
Minster of Commerce and Industry
be pleased to state

(a) whether 1t 15 a fact that the
Nangal Fertilisers Ltd. have submit-~
ted a report to Governmen: on thewr
negotiations with the oil companies on
the price and availabili'y of refinery
geses for the proposed fertilser plant
at Bombay;

(b) 1f so, the sahient features of the
report, and

(c) the action taken by Government
therean®

The Deputy Minister of Commeres
and Industry (Shri Salish Chandra):
(a) An mnterim report nas been re-
ceived from the Hindustan Chemucals
and Fertilisers Limited

(b) Negotations have not sc far
been finalised and it will be premature
to disclose information on the subject.

(c) Does not arise.





